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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONE BENCH, BHOPAL 

EA No. 09/2025(CZ) in OA No. 98/2024(CZ) 

 
IN THE MATTER OF: 

 

SALEEM MOHAMMAD BHAGWAN         ..... APPLICANT 

 

VERSUS 

 

STATE OF M.P & ORS                                        .... RESPONDENTS 
 

WATER QUALITY ANALYSIS REPORT ON BEHALF OF MADHYA 

PRADESH POLLUTION CONTROL BOARD IN COMPLIANCE OF 

ORDER DATED 16.02.2026 

 

The answering respondent most humbly submits that:  

 

1. That the present issue involved in the present Execution Application is 

implementation/execution of the order dated 02.08.2024 passed by the 

Hon'ble Tribunal in O.A. No.98/2024(CZ), whereby the Respondent No.5 - 

Municipal Corporation, Ratlam/State Authority were directed to make 

arrangements of drinkable water immediately within the city of Ratlam.  

 

2. That Hon’ble National Green Tribunal vide its order dated 16.02.2026 had 

directed the respondent Board to conduct water sampling testing from 

various areas in Ratlam city and submits the water quality analysis report.  

 

3. That in compliance of the order passed by the Hon’ble Tribunal the 

respondent Board had collected a total no. of Thirty Eight (38) water 

samples from various wards of Ratlam city on March 24, 2026, during the 

drinking water supply made by the Municipal Corporation, Ratlam.  
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4. That the water quality analysis of the samples was conducted in the Regional 

laboratory of MPPCB, Regional office, Ujjain. The results of all the 

collected samples were found within prescribed limit as per Indian Standard 

Drinking water — Specification ( Second Revision ) IS 10500 : 2012. The 

analysis reports are enclosed collectively as Annexure A-1. 

 

5. That the present water quality analysis report may be taken on record.  

 

Date:  30.04.2026                                                       Submitted by MPPCB:- 

Place: Bhopal                                                     through Counsel    

                                      

                                                                                                            
Adv. Parul Bhadoria 

Ph. No.: (+91)-8085977111; 

Email: parul.bhadoria04@gmail.com 
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